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SDMINISTRATIVE TRIRUNA,

, JATRUR BRIEMNCH, JARIPUR.

Date of order: 11.3.95

e of villzge & Do
ztih., Rharatpur, last
Dlzyman undsze Perarn:
VWastern Rzilway,

.
Honthle e, 0.9, Sharma, Member {(Adniniszitrative)

Por the Petitioner eee M., B. RKunaur,
Por ths R%Ei:"lju.c 1S eee My, Manpish Bhandari.

(PEL HON'

BLE WP, SOPAL FRISHNZ, VICE CHATF-AN)

learned counssl for the petitionsr ztatas thait the
dacizion of The Tribunsl in 02 oo,
dated ©,11,24 has besn inglemsnitad, This Contenpt Periicicon

haz, therefore, bhe \.m«—/ infoucinnus, The Contanpt Fetition

ard noticss izsuvad
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C—VKM(AM
(ORI, TERISHNA)
VICE CHATIRMAN






